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(b) (i) Registered Notices have been issued to all ex-
M.Ps for clearing their dues. 

(ii) Instructions have been issued to all Ci;cles for 
disconnection of working telephones wherever 
payment is not received. 

(c) Yes, Sir. 

(d) Generally on receipt of complaints from ex-M.Ps 
detailed re~orts are called for from the concerned units. 
Where. necessary, M.Ps are also addressed to seek further 
information. On receipt of full information and after decision 
is taken in each case of complaint, a reply is sent to the M.P. 
concerned. 

Construction of Aaaan Bridge In M. P. 

[English] 

3837. SHRI DADA BABURAO PARANJPE: Will the Min· 
ister of SURFACE TRANSPORT be pleased to state: 

(a) whether the Government have sanctioned the 
Assan Bridge in Madhya Pradesh; and 

(b) if so, the funds earmarked therefor and the progress 
made in regard to construction of said bridge? 

THE MINISTER OF STATE IN THE MINISTRY OF SUR· 
FACE TRANSPORT (DR. DEBENDRA PRADHAN): (a) No, 
SIr. 

(b) Construction of Assan bridge is included in the list 
of works proposed to be sanctioned during the Annual Plan 
1998-99 at an estimated cost of Rs. 8.8 crores and a provision 
of Rs. 10.00 lakhs has been made in the budget of the current 
year for this work. 

Inatanatlon of Telephones 

[Translation] 

3838. SHRI BHIM DAHAL: Will the Minister of COMMU· 
NICATIONS be pleased to state: 

(a) the time limit for providing telephone connection in 
Delhi after the subscribers obtain O.B. number; 

(b) whether the Government are aware that the sub-
scribers have not been provided telephone connections even 
after they got O.B. number; 

(c) if so, the number of such cases lying pending anci 
the reasons therefor; 

(d) the reaction of the Government therett:l; and 

(e) the steps proposed to be taken by the Government 
to expedite the process of providing the telephone connSC'-
tions? 

THE MINISTER OF STATE IN THE MINISTRY OF COM-
MUNICATIONS (SHRI KABINDRA PURKAYASTHA): (a) Sir, 
a time limit of 15 days has been prescribed for providing a 
new telepllone connection after issue of the O.B. number. 

(b) and (c) Yes Sir, the details of the Pending OBs as on 
21.6.98 in Delhi alongwith reasons are given below: 

(1 ) Total OBs pending 48218 

(2) OBs for which installation work 
is in progress 8169 

(3) OBS pending due to subscribers 
reasons 1444 

(4) OBs pending due to non-availability 38605 
of under ground cable pairs 

(d) and (e) MTNL, Delhi have formulated a comprehensive 
plan of the laying of under ground cables expeditiously in 
technically-non-feasible (TNF) pockets/areas. 

Most of the TNF OBs pending upto 31.12.1997 shall be 
cleared by July 1998 and the remaining TNF OBs are 
expected to be cleared progressively in the next six months. 

Damage to RecC'rds of Sehgal, Talat and Naushad 

3839. SHRI SUSHIL KUMAR SHINDE: 

SHRI MADHAVRAO SCINDlA: 

Will the Minister of INFORMATION AND BROAD-
CASTING be pleas!ild to state: 

(a) whether precious records of "Sehgal", Talar' and 
"Naushad" songs, ghazals and other classical renderings of 
timeless and everlasting value in AIR custody have been 
spoiled or eaten away by termiteis; 

(b) if so, the details of the losses suffered; and 

(c) the steps taken to salvage the same from being 
totally lost of posteritY and transcribing the HMV and Colum-
bia records into modern recording system of tapes and LP 
Discs? 

THE MINISTER OF INFORMATION AND BROADCAST-
ING AND MINISTER OF COMMUNICATIONS (SHRIMATI 
SUSHMA SWARAJ): (a) No, Sir. Recordings of Sehgal, Talat 
and Naushad available with All India Radio are maintained 
properly and they have neither been spoiled nor eaten away 
by termite. 

(b) Does not arise. 

(c) All India Radio does not have copyright to dub old 
recordings including HMV and Columbia on modern systems. 
However, under special agreement, these companies have 
allowed All India Redio to dub their film songs on spools for 
Vividh Bharatl Serv~es only. 

Telephone Sub-atatlon In Dhanbad 

3840. SHRI RAVINDRA KUMAR PANDEY: Will the Min-
ister of COMMUNICATIONS be pleased to state: 

(a) whether telephone sub-stations have been set up 
in Petarwar, Topchachi and Chandan Kiyari of Bokaro and 
Dhanbad district under Dhanbad telephone division; 


